SECURITIES APPELLATE TRIBUNAL, MUMBAI

DAILY BOARD FOR 26.12.2008 at 11.00 A.M.

Sr. | Appeal No. Appellant Counsel for | Respondent Counsel for Cause or stage Previous Result/Remark
No Appellant Respondent Date
1. | 156/2008 V. R. M. Share Broking Pvt. Ltd. SEBI Admission
2. | 157/2008 M. R. Share Broking Pvt. Ltd. SEBI Admission
Registrar
Note : No request for adjournment shall be entertained.
By Order

Registrar







